FORM A
PUBLIC ANNOUNCEMENT

[Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF INFUTEC HEALTHCARE LIMITED

RELEVANT PARTICULARS
1. Name of corporate debtor INFUTEC HEALTHCARE LIMITED
2. Date of incorporation of corporate debtor 09/09/2005
3. Authority under which corporate debtor is | ROC — Mumbai |
incorporated / registered
4, Corporate Identity No. / Limited Liability | U24230MH2005PLC155962
Identification No. of corporate debtor
5. Address of the registered office and principal | E/210, 2nd Floor, Crystal Plaza, Off New Link Road
office (if any) of corporate debtor Andheri West, Mumbai City, Mumbai, Maharashtra —
400053
6. Insolvency commencement date in respect of | 04-09-2026 (Friday)
corporate debtor
7. Estimated date of closure of insolvency | 03-03-2027 (Wednesday)
resolution process
8. Name and registration number of the | Mr. Purusottam Behera
insolvency professional acting as interim | Reg. No: -IBBI/IPA-002/1P-N00940/2019-2020/12993
resolution professional
9. Address and e-mail of the Interim Resolution | Mr. Purusottam Behera
Professional, as registered with the Board Flat No.402, Sai Prasad Building, Sion Kamgar CHS,
Road No-29, Sion (East) Mumbai, Mumbai City,
Maharashtra — 400022
Email Id: purusosbbj@yahoo.com
10. | Address and e-mail to be wused for |332-333, 3" Floor, Somdutt Chambers — II, Bhikaji
correspondence with the Interim Resolution | Cama Place, New Delhi — 110066
Professional Email Id: cirp.infutec@gmail.com
11. | Last date for submission of claims 18-09-2026 (Friday)
12. | Classes of creditors, if any, under clause (b) of | Not Applicable
sub-section (6A) of section 21, ascertained by
the interim resolution professional
13. | Names of Insolvency Professionals identified | Not Applicable
to act as Authorised Representative of
creditors in a class (Three names for each
class)
14. (a) Relevant Forms and Web link: https://ibbi.gov.in/home/downloads

(b) Details of authorized representatives
are available at:

Not Applicable

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench-VI, has
ordered the commencement of a Corporate Insolvency Resolution Process of Infutec
Healthcare Limited on 04.09.2026 (Friday).




The creditors of INFUTEC HEALTHCARE LIMITED, are hereby called upon to submit their claims
with proof on or before 18-09-2026 (Friday) to the Interim Resolution Professional at the
address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.
PU RUSO']T Digitally signed by

PURUSOTTAM

AM BEHERA
BEHERA 120030 060
Purusottam Behera
Interim Resolution Professional
In the matter of Infutec Healthcare Limited
IBBI/IPA-002/1P-N00940/2019-2020/12993
AFA valid upto: 31.12.2026

Email Id: purusosbbj@yahoo.com

Date :07.09.2026
Place : Mumbai
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LAHOTI OVERSEAS LIMITED
Registered Office: 307, Arun Chambers Tardeo Road, Mumbai-200034
CIN: L74950MH1995PLC08T643
Email: investorflahotiowerssas com Wabsite: www lahobioverseas.in
NOTICE OF 31st ANNUAL GENERAL MEETING, BOOK CLOSURE AND E-VOTING INFORMATION

In confinuation of our newspaper advertisemant peblished on September 03, 2026, NOTICE is
heraby qiven that the 31stAnneal General Meeting (AGM) of the Mermbers of 1he Comparny wil be
hald on Tussday, September 29, 2026 &t 3.00 PM. through Video Conferancing {VIC) or Other
Audic Vistal Means (OAVM) o lransact the businesses a5 zat oul in e Netice canvening tha AGMW
in secordance ‘with the Companies Act, 2013, SEBI (LODR} Regulations, 2015 and other
gpplicable circular. In compliance with the above circulars, copées of the Motice of AGM alongwith
Annusl Raped has besn sanl elclronically B those membars who have registerad thee amail
address with Company! Regisirar and Shane Transéer Agent (RTAY Depository Farticipands as on
Sugust 28, 2026, The Company has sent tha nolice of AGM alongwith fink of Amnual Report
threugh emails on September 04, 2026, The full Annuzl Report is availabie on the websie of the
Company L. www laholioversess.in and websie of BSE Limited, ia. www basinda, com.

NOTIGE i further given thal persuant o Saction 91 of the Companies &ct. 2013 read with Rulks 10
of the Companies -:Manai;emenl ard Adminigiration) Fules, 2014 and Regefation 42 of the SEBI
ILODR) Reguiatans, 2015, the Registar of Mernbars and Share Transfer Books of tha Company
will remain closed from Wednesdsy, September 23, 2026 to Teesday, Seplemiber 23, 2026 (both

FORM A

PUBLIC ANNOUNCEMENT
iUnder Requdation & of the Insalvensy ard Barkruptcy Board of india
(insalvency Resgluion Process loe Comorate Persons) Requidtions, 2016

FOR THE ATTENTION OF THE CREDITORS OF

INFUTEC HEALTHCARE LIMITED

RELEVANT PARTICULARS

INFUTEC HEALTHCARE LIMITED
OB09r2005

ROG - Musnibai |

1. [Mame of carpareie debioe

F \Date of incorparation of corporate cebior

1. | Autharly under which corparaby deblar s

| |incorparated / registered

14 i-&:rpﬂm‘.ﬁ [dentity Mo, f Limited Lishility

| |isentification Mo, of corporate dabioe

{5, | Address of ihe regstered office and E210, 2nd Flear, Crystal Plaza, OF New Link
{princped office (if any) of corparale deblor |Foad Andhar Wesi, Mumbai City, Mumbai
. Maharashira - 400053

B, |Insolvancy commencement dale in respect | 04-08-2026 (Frday)

L2423 MH2005 PLC 1550632

—— < _
= Markolines

Markolines Pavement Technologies Limited
[CIN; L99999MH200PLE1SEETL)
Registerad office: 502, A Wing, Shree Nand Dham, Sector 11,
CRD Belapur, M bumbal 200614, Manarashira, india
Phone: 022-6266-1111 | Email: company_secretary@markolines_ com |
Webslte: waww markalines.com

Motice is hereby given that the 24™ Annual General Meeting ["AGM”) of the Members
of Markolines Pavement Technologies Limited will be held on Tuesday, 29"
September 2026 at 11:30 a.m. {I5T) through Video Conferencing ("WE" |/Other Audio
Visual Means ("0AVM"}, in compliance with the applicable provisions of the
Companies Act, 2013 and the applicable circulars issued by the Ministry of Corporate

NOTICE TO THE MEMBERS

AXIS BANK LIMITED (CIN: LE5110GJ1993PLC020769)

Strassad Assets Group, Corporate Office, “Axis Housa®, TIh Floor, C-2. Wadia

inlermational Cenlre, Pancurang Budhiar Marg. W, Mumbal - 400025, wwiy adsbank.com

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-Auctan-Sale Modice for sale of Immovabla Sssats under the Sacunlisaban and Beconstruchion
of Firanchal Assets and Enforcemant of Security interast Azt 2002 read with proviso to Bule 8 (8)
of the Sacurity Interest{Enforcement} Rulag, 2002
Mofice is heraby given ta fhe public-in genaral and in particuler to fe Borrgwerforigagars
1. W's. Nivati Chemicals {Borrower and Hypothecator) having ils office at 112, Bhaveshwar
Campkee, Srd floor, Kirel Road, Vidyavihar (Wast], Mumbai 400 085 2. Legal Heir of Late Nr.
Piyugh Prabhudas Patel (Mortgagor and Guarantor), 3. Mr. Parthiv P Patel (Mortgagor and
Guarantor) & 4. Mrs. Chhaya Piyush Patel (Mortgagorand Guarantor]} af three resiging at al
10, Nupur Building, 185 Garodia Nagar, Ghatkopar East. Ragwadi, Mumbai 400077
That e below descibed mmovable properies morigagedichangad in fevor of Axis Bank
Limied, being the Securad Craditor, the physical possassion whereol has bean taken over by tha
Aushorized Officer of Axis Bank Lid. under Section 134£) of the SARFAES] Act. 2002, from tha
morigaqorsiguararions an 24 July 2025 and 13 February 2025
Axis Bank Lid i.e. Secured Craddor, will sale the befow mentioned properties on 13" October
2028 on “AS |5 WHERE I5°, “AS 15 WHAT i5°, AND “WHATEVER THERE 5" and N0
RECOURSE BASIST for recovery of Rs. 24,19.51,671.81 (Rupeas Twenty-Four Grore
Mineteen Lakhs Fifty-One Thousand 5k Hundred Seventy one and Elghty One Paisa Only)

days inchusvel for the purpose of the AGM and for determining the antilement of he membars to
the Final Dividend for the Fnancig! Year 2025-261if deciared gt AGM| MOTICE i furdhar given that
pursuant o provisions of Section 108 of the Companies Acl, 2013 read with Ruse 20 of the
Companies [Managsmanl ard Administrabon) Rules, 2014 as amanded and Regulalion 44 of the
SEBILODR) Requlations, 2015, Members holding shares in physical or demateriaized form, as 8

being the amaunt diss as on 29.04,2025 with further inferast from- 300412025, 1ill the date of
payment il the dake of payment, incidental expenses, piher charges, cosls ele, due o Axis Bank
Limied (rom the abowe-manlionad borrower and guaranbors.

DESCRIPTION OF THE IMMOVABLE PROPERTIES

Alairs

Thix Matice of the AGM along with the Annual Repart Toe the financial year ended 3151
Warch 2076 is being dispatched electronically tothe Members on 77 September 2026
to thels registered ermall addresses, The Notice of the AGM 15 avallable on the weabsite

{of coeporate debtor

{7, |Estimated date of closure of insclvency
{rasodution process

| Mame and registration numbsar of the

03-03- 2027 (Wednesday)

Mr, Purusaltam Behara

on the cul-aff date [.a_ Saplamber 22, 20026, may cast thair vole alectronically an the business sal |insolency professional acling as intedm | Reg. Mo: -BBIPA-O02AP-NDIS40/2019- of the Company at www.markolines.com and on the websites of BSE Limited at 8r. Reserve Earnest
out in the Natice of AGM. The company has availed facility of Nafional Secunties Depository __resokibon profiagsional | 2020712983 www. bselndiz.com and National Stock Exchange of india Limited at No. Details of Mortgaged properties :”“ i DMUMIII"I'
Limsted (WSDL) for providing remote e-voting e-voling faclity at AGM. The members may cast| | g :'-Ad.jrg-_.is and a-mai of the Inletm Mr, Purugattam Behera R e = upees ;Eﬁ“lﬁ

New Fiat No. 403 [previously Flat No, 10), Garodia Nagar Mupur| 2,55 00,0000 | 25 50,0005
CHS, Flot no. 185, CTS No. 105/485 (SNo. 248 H NO. 3),

their voles through remole E-voling facility al www.evating.nsdi.com porfal. The delailed | Rasalutian Professional. as ragisterad will | Flat Mo, 402 Sai Prasad Building, Sion
procadurel instructions for remote e-~voling’ evoting dunng AGM are contained in the Notice of fihe Board f = Kamgar CHS. Road No-28, Sian (East

AGM. A persan whe is ol a mamber as on cut-off date showld Ineal this Nolice Tor infarmalion | Mumbai I'n.lllllrr.1bai City I.'Isu'iarashlm — 4000
D-uu:rn-s& only, NOTICE is further given thal members who have not yet regisiered their e-mail Emall In:i- P h::-u

addresses with Company aré requested to gel the sama registered with the Company’ RTA mall ld: purusosbbiiyahoa com

Detaiiad process for registration of e-mail address with the Campany/RTA s given in Notice of 332-333, 3 Floar, Sorndiet! Chamibers - 11,
AGM. Addtionally, Members wha have not registered iheir e-mall addresses wih Company may Bhikaji Cama Place, New Dedhi = 110086
chtain Login credentals for atlending AGM through VEOEMMY and wale for the rasoludions Email M- cirp miuleci@gmail.com

in compliance with Section 108 of the Companies Act, 2013 read with Rule 20 of the 1 |
Companies (Management and &dministration) Rules, 2014, Regulation 44 of the SEB)
{Listing Obligations and Misclosure Requirements) Reguiations, 2015 and Secretarial Garodia Nagar, Ghalkopar Easl, Mumbai — 400077-owned by
Standard-2 ("5527) on General Meetings isswed by the Institute of Company Mr. Parthiv P Patal and birs. Chiava Pryush Patal. Area- 10528 FI

Secretaries of India, the Company is providing its Members the facility to “.ﬂ their Bl ﬁmﬁu@ﬁﬁlﬁrﬁﬁﬁﬁﬁmﬁp}ﬁwﬁmﬁ & Airoli-| 43 00000 | 4.30.000-
wvortes alectronically through rermote e-Voting and e-Voting duning the AGM. Bigshare Mumbai. wwhiad by b Piyush P Patel. Area- 1865qFt
Services Private Limited ["Bigshare") has been appointed as the agency for providing

{10, | Address and e-mail to be usad for
| cormespondenca wish the ntarim
| Fegolution Professional

proposed in the Nobce. Detaded process for oblaming Login credentials for e-voting for the) | 111, [Last date for submission of daims 1B-08-2026 (Friday) 2 3 [Flat Mo, 10, Znd Floar, AL 4/16, Virat Apartment, Sectar 16,| 43.00.000~ | 4.30,000-

resolutions proposed in the Molica & given n Nolice of AGM. NOTICE = further given that any| | == ‘i - " LPriday) the e-Vating facility. - - Pyl p, P

parsan whi soguires shares gnd becomas member of the company afier the Motice has been sent 1. {Ansaas of erodiinm, 1| Any. Lacks cCiaune:. | it Apficania The remote e-Yat eriod shall commence on Friday, 25" September 2026 at 3:00 Furoil, Mumbal, Chmed by Wr. 'WEhFFmEL 18659 1

eiecironically and hold shaves as on the cut-off date e, Tuesday, Seplember 22, 2026 may abtain | [0 of sub-sactan (6A) of section 21, a.m. {IST) and m;;f:'nd on Monday, 28" Sepleth:'IDIE at 5:00 p.m. (IST], The 4 [FlatNo. 11, 2nd Floor, AL 4716, Virat Apariment, Sector 16, Aircli, | 43,00,000- | 4,30,000-

lhe User ID and password by sending a requesl al evoling@nsdl.co.in or {ascarlamed by the intarim resolulion P e : Mumbal Area- 1865 Ft

mif. helpdesk@in mpms.mufg com. However, § 3 Member is already registered with NSDL for {professional EFAR s YOHIEmOdie ShRk Ue 0:sehied by BNhpee HEeaiter METThEm:whose & |Flal No. 15, 3rd Flaor. Al 5, 2. Panchdeep Socaty. Sector 17, 68,00,000% | 680,000/

I&EI".'11::;1FL~ E-\'nllr-;i -I'IEE-I.IIJ|II'I‘:I|]I-.'|'|HFIIE|1IE|]I1; LisarIDan:I passﬂu'dc.ai?ll:-a Esed tor castng wode -1-:3‘ ﬂaﬁegaﬂnmw;_ ﬁ.:.[.ggg_,nms N,:,[mmm'h_. names appearin the Register of Members/Baneficial Cwners as on the eut-off date, s : 0,15 S0 EXof, 2y AT sy, Seclor 17, et | B i
' sy T s ‘| vy p i.e. Tuesday, 22" September 2026, shall be entitied to avail the facility of remote e- Aol Murnbal. Area- 3508 F.

Inthis resgard, the Members are hersby furthes notified that;
i. Remble E~voding period shall commenca from Friday, Septamber 25, 2026 at 09.00-a.m. and
ends on Monday, September 28, 2026 a1 05,00 p.m
il. Voling through electronic means shall not be allowed beyona 5.00 P M. on September 28, 2026,
in. The mamberswha hava cast Bair vole by remole a-voling may altend the meeding bt shall nat
b entified io cagd theirvate again.
iv. Thi mambers wha are arlited 1o vole bul have not exarcisad their righl 5o vols thraugh remote
e-yofing may vole dusing the AGM fhrough e-vating for all bissiness specified in the Notice dated
September (4, 2025,
V. The rasulls of tha vating shall be announced within 48 hours of the canclusion of tha AGM, The
results declared alongwith the scrutinizers report shall be placed on the company websde
wvnw lahabioversaas.in for the infarmalion of the members besidas baing communicated ko stock
exchange
vi. In case of any quary o grevances, you may refer o ihe Frequently Asked Cuestions [(FADS)
gnd e=wafing manual availatle ai wanw evolingnsdl.com under help section or contect NSDL or
while an amall i evotinginsdl.coin o condact rmdhelpdeskiinmpms.mufy com (RTA) C-101
Embassy 247, L.B.5, Mang, Vichrali {West), Mumbai— 400033 Phone: +31 22 4918 £000.

For Lahoti Oversess Limited

| identified to act as Aulharised

| Representaiive of creditors in a class

| {Thres names for each dass)
14, |{a) Relevant Forms and

(b} Detalls of authorized representatives

pare available at:
Matice is hareby goven that the National Company Law Tribunal, Mumbai Bench-V1, has
ordered the commencemsnt of a Corporate Insolvency Besolution Process of Imfutec
Heafthcara Limited on 04,00, 2026 (Friday),
The creditors of INFUTEG HEALTHGARE LIMITED, are hereby called upon o submit their
claims with proof on or before §5-09-2026 (Friday) to the Interim Besolution Professional at
e adcrass mantsmmad againss arboy Mo, 16,
The financial creditors shall swhmii their claims with proaf by electronic means anly. All other
creditars may submit the claims with prootin persan, Oy post or by esectronic means.
submession of 1alse or miskeading proods of claim shalk attract penalfies

B Uit Mo, 404, 4k floar, Building Mo, 1, Skyling Epitome, Skyling | 1,75,00,000- | 17,50, 000-
Casis Acme Compaund, Premiar Road, Vikage Kiral, CTS Na.
460, Plol Mo.. 31 Pad, CTS Mo, 48003 to 7, Vidya \ihar,
Ghatkopar (West), Mumbai-400086, Area-5T25q Fi

Physical possassion of the atava-menbioned proparties & taken by the Authonsed Officar of Axis
Bank Lid an 24 July 2025 and 13 Febnaary 2028 under the provisions of SARFAES] Act and tha
physical peasession handed over by Guaranfors/Mordgagons,

Last date for |Demand DraftfPay Ordes'onling franséer in the favolr of “Azis Bank Lid," payable
submssian of|al Memtai, to ba submitied on or before 12" October 2026 by 5:00 p.m. al either
bid and EMD | ofthe foliowing address - Mumibai - Mr. Atul Mishra, Axis Bank Lid,, 76 Floor, “Axs
Remittancd  |House™, Wads Intermasianal Centre, Pandurang Budhkar Marg, Work, Mumbai -
400025, Mob: +91 5821367780, Account Wumiber for transfer caline EMD,

IFSC Code - UTIBDDAOT 11, Ace Mo, - T110129101 3432

Bcc Name - NPARECOVERY PENDING APPRCPRIATION

Branch Name - CREDIT MANAGEMENT CENTRE

Inzpection of |Forinspecton, pleass canlact M Alul Mishra (Authorsed officer) an tha folowing

Property riemiber. 3821366780, Inspaclion shall be dane with paor approval of autharised
offsser on 7th and Bth Oclobar 2008 caly. -

E-ah} and fime (13" October 2028 between 1.00 p,m. to 2.00 p.m. with aulo-exiension of five
af e-auction  |minuiss egchinthe evanl of bads placed in the kas! fve minutss

Voting and e-Vating during the AGRK.

Mamberswho acguire shares and become members of the Company after dispatch of
the Motice ofthe AGM and hold shares as on the cut-off date may obtain the requisite
login credentials for e-Voting by following the procedure provided in the Motice of
the AGM available onthe Company's website and the e-Voting website of Bigshare.

A Member may participate in the AGM through VC/0AWM even after casting his/her
vote through remote e-Voting: however, such Member shall not be entithed o vote
agaim at the AGM, Members who have not cast their vote through remote e-Voting
and are otherwise aligible shall be enmtled to vore through the e-vionng facility
provided during the &G0,

Thie facility for appointment of proxy 5 not avallable for the AGM. However, Body

Corporates are entitled to appoint authonsed representatves to attend and

parficipate in the AGM through VC/OAYM and cast theirvotes through e-Voting

For any queries/grisvances relating to e-Voting, Members may refer to the FAQs and
Sd/- e-Voting wser manual aveilable on https://ivote. bigshareonline,com or contact

Purusoitam Behera Bigshare at ivobe@bigshareonline com f022-62638338,

Interim Resolution Professional | | By Orderofthe Board of Directors
In the matier of Infutec Healthcare Limited For Markolines Pavement Technologies Limited

Wedy link: hifps-Yibbi gov inhome/downloads
Mot Applicable

Shubtham ar.'.l;al
Comgany Secrelany & Complisnce Officer

Placa: Mumbas

Dabe: Seplamber {4, 2006

Date: 07.00.2026 IBELIPA-002/IP-N00N940,2019-2020,12993 S:lf-_ ; Bid Incrament |Rs.1,00.000/ - (Rupees One Lakhs Only)
Place: Mumbai AFA valid upto: 31.12.2026, Email Id: purusoshbj@yahoo.com | | Sanjay Bhanudas Patil Amaunt
Chairman & Managing Director Encumbrances known to the Sacured Creditor; NIL
DIN: D02 29052 For detailed terms and conditions of the sale, please reler to the [k provided in

hitps.waw.axisbank.comfauction-notices and'or hitps Vaxisbank auctiontiger.net,

Diwte; O7-09-2026 G- Authorised Officer
Place: Mumbal fxis Bank L.

SHREEJI SHIPPING GLOBAL LIMITED

(CIN: L52242GJ2024PLC150537)

Regd. Office : “Shreeji House”, Town Hall Circle,
Jamnagar — 361 001, Gujarat, INDIA.

Ph. 0288 2553331. E-Mail : cs@shreejishipping.in

NOTICE OF 02> ANNUAL GENERAL MEETING,

Place: Mavi Mumbai
Date:7" September 2026

UDAY JEWELLERY INDUSTRIES LIMITED
Regd Dfice.; 2nd Floor, 3-6-307/1, 3-6-307/2, 3-6-30877, Hyderguda
Main Road, Simple Matural Systems,; Basheer Bagh, Hydarabad,
Telangana, S00004, Ph; 040-43538411,

E-mail: inforudayiewedery. com; website: www udayieweliery.com;
GIN: L74900TG1999PLC080613

NOTICE OF THE 27th ANNUAL GENERAL MEETING,

REMOTE E-VOTING INFORMATION AND BOOK CLOSURE
MOTICE is harety given that the 27thAnnual General Meeting (AGM) of the Mambers of Uday
Jewellery Industries Limited {'Company’) will be held through Video Gonferencing ("VC ™) or
{rther Audio-Yisual Means (*0AVM™), on Monday, September 28, 2026, a1 12:30 PM 15T 1o
fransact the Ordinary & Special Business as detailed in the Notice datad September 5, 20265,
convening the sald AGH
Thaa AGRA wall be convened in compliance with the applicable provisions.of the Companies
Act, 2013 "the Act') and Fules framed thereunder and the SEBI (Listing Obligations and
Disclosura Raguirernenis) Regutations, 2075 Jread Eogethar with the Ministry of Corporate
Affairs ('MCA'), infer-alia, vide Az General Circular Mos. 1472020 dated April 8. 2020 and
17/2020 dated April 13, 2020, followed by General Cirgular Nog, 2002020 daled May 5,
2020, and subsequent circulars issvedin this regard on 272024 dated Saptemibar 19, 2024
and the katest being Cirgular Mo, 0372025 dated September 22, 2025 (collectively refarned to
as "MEA Circulars™) and the Sacurties and Exchangs Board of India [SEBI) vide is Cargular
Wo. SEBIHO/CFDACMDT/CIRPA2020/7S dated May 12, 2020 and Circular No.
SEBVHIYGFDY CMD2/CIR/PR2021/171 dated January 15, 2021 {collactively referred bo as
"BEBI Circutars") issved by SEBl aSoveed convening the AGM theough Video Conferencing or
Other Audio-visual Means, without the physical prasance of the Members at 8 comman
venue, Hence, the AGM of the Comgany is being held through WEDAVR.
Notice of AGM and Dispalch
In-termes of Section 107 of the Companies Act, 2073 read with Rule 18 of the Companies
(Managament and Adméntstration) Bules, 2014, the aforesaid Notice and the Anntal Repo
(inchuding Fnancial stalements) for the Financial Year 2025-26 have baen sent through g-
mail to all the Members whose e-mail addresses:are registered with the Depository
Participant|s)(DF)/ Registrar & Transfer Agent (RTA) / Company as on 28th August, 2026
Jhe Annual Report afong with AGM Motice iz avaiiable on the Company's websife af
wisw, idaviewellary.com, The Notice convening the AGM Is also available on
wwiw evotingindia.com, weww.bseindia.com Members who have acquired shares in the
Company after the saéd date, or who hawe not regisiered thedr g-mall address with the
DP/RTA Company can access tha Annual Repart on the above websites and send a requiest
fovour DF/RTA Gompany for receipt of the same along with e-voling details.

UDAY

i s s

. MRP MRP AGRO LIMITED

z CIN: U15100MP2018PLC045542
Regd. Office: Plot No. 22 Semi Urban Industrial Area, Dhonga, Tikamgarh- 472001,

Madhya Pradesh, India, * Tel: +91-7683-240342; +91-9893142537,
Email: cs@mrpagro.com, Website: https://www.mrpagro.com/

THE COMPANY AND E-VOTING

NOTICE is hereby given that the Eight (8th) Annual General Meeting (AGM) of
the Members of MRP Agro Limited will be held on Tuesday, September 29,
2026 at 11:00 A.M. IST at the Registered Office of the Company at Plot No. 22
Semi Urban Industrial Area, Dhonga, Tikamgarh-472001, Madhya Pradesh,
India.
In accordance with the MCA General Circular No. 14/2020 dated April 08, and
subsequent circulars issued in this regard, latest being General Circular No.
3/2025 dated September 22, 2025 (collectively referred to as “Circulars”), the
Notice of AGM along with Annual Report 2025-26 have been sent through
electronic mode only to those Members whose email addresses are registered
with the Company/ Depositories. Member may note that Notice and Annual
Report 2025-26 have been uploaded on the website of the Company at
https://www.mrpagro.com/ website of BSE Limited at www.bseindia.com and
website of National Securities Depository Limited (NSDL) i.e.
www.evoting.nsdl.com. In light of the MCA Circulars, the shareholders
whether holding equity shares in demat form or physical form and who have
not submitted their email addresses and in consequence to whom the notice of
8th AGM and Annual Report 2025-26 could not be serviced, may temporarily
gettheir e-mail addresses registered by following the procedure given below:

In light of the MCA Circulars, the shareholders whether holding equity shares

in demat form or physical form and who have not submitted their email

addresses and in consequence to whom the notice of 8th AGM and Annual

Report 2025-26 could not be serviced, may temporarily get their e-mail

addresses registered by following the procedure given below:

1. Incase shares are held in physical mode, please provide necessary details
like Folio No., Name of shareholder, scanned copy of the share certificate
(front and back), PAN (self-attested scanned copy of PAN card), AADHAR
(self-attested scanned copy of Aadhar Card) by email to:
cs@mrpagro.com

2. Incase shares are held in demat mode, please provide details like DPID-
CLID (16-digit DPID + CLID or 16 digit beneficiary ID), Name, client
master or copy of Consolidated Account statement, PAN (self-attested
scanned copy of PAN card), AADHAR (self-attested scanned copy of
Aadhar Card) by email to cs@mrpagro.com

3. Alternatively, member may send an e-mail request to evoting@nsdl.com
for obtaining User ID and Password by proving the details mentioned in
Point (1) or (2) as the case may be.

Post successful registration of the e-mail address, the shareholder would get

soft copies of notice of 8th AGM and Annual Report 2025-26 and the

procedure for e-voting along with the user-id and the password to enable e-

voting for 8th AGM. In case of any queries, shareholder may write to the

Company at cs@mrpagro.com. Shareholders are requested to register/

update their Email Ids with their Depository Participant(s) with whom they

maintain their demat accounts if shares are held in dematerialized mode by
submitting the requisite documents.

There being no physical shareholders in the Company, the Register of

members and share transfer books of the Company is not closed. Members

whose names are recorded in the Register of Members or in the Register of

Beneficial Owners maintained by the Depositories as on Tuesday, September

22,2026 (“Cut-off date”), shall only be entitled to avail the facility of remote e-

INFORMATION REGARDING E-VOTING

Notice is hereby given that the Second (02~) Annual General Meeting (“AGM”) of the
Members of the Company is scheduled to be held on Tuesday, September 29, 2026
at 12:00 noon (IST) through Video Conferencing / Other Audio Visual Means (“VC /
OAVM”) without physical presence of the members at a common venue, in
compliance with the provisions of the Companies Act, 2013 and in accordance with
General Circular No. 3/2025 dated September 22, 2025 read with earlier circulars
issued by the Ministry of Corporate Affairs (“MCA”) in this regard and the circulars
Issued by the Securities and Exchange Board of India (“SEBI”) in this regard
(collectively referred to as “Circulars”). The venue of the AGM shall be deemed to be
the Registered Office of the Company.

In accordance with the aforesaid Circulars, Notice of the AGM along with the Annual
Report 2025-26 is being sent only by electronic mode to those Members whose e-mail
addresses are registered with the Company / Depositories. These documents are
also available on the Company’s website www.shreejishipping.in, website of the
Stock Exchanges i.e. BSE Limited and National Stock Exchange of India Limited at
www.bseindia.com and www.nseindia.com respectively and website of NSDL at
www.evoting.nsdl.com

In compliance with provisions of Section 108 of the Act read with rules made
thereunder, as amended from time to time and Regulation 44 of the SEBI (LODR)
Regulations, 2015, the Company is providing e-voting facility (remote e-voting and e-
Closure of Register of Members and Share Transfer Books voting during AGM) to members to cast their vote electronically through electronic

NOTICE is further given purstant to Section 91 of the Companies Act, 20713 that the Register VOting SyStem of NSDL. All members are informed that:

of Mambars and Share Transfer Books of the Company shall remaln closed from Tuesday, 1
22nd Day of September, 2026 till Monday. 28th Day of September, 2026 (both days :
Inclusive) for the purpose of Anmeal Ganeral Meeting, Members and ai other parsons
concernad are hereby requesied to take note of the same and lodpe the share transfer 2
deed(s), if any, duly mxecuted, with the Reglstrar & Transter Agent (HTA) and also notify the .
changa in iheir addrass/bank account particulars, if any, 1o the RTA {in respect of sharas hald
in physlcad form) or dirgctly o their Deposiory Participant(s) {in respect of shares held in
Damial formy on ar befgre Sepleamber 21, 2026 (“cul-olf dale™). AS sharehalders holding
shares as on the col-off date shall be eligible to cast thelr vote-and attend the AGM of the
Company 3.
Further, pursuart to Regulation 42 of ihe -3EBE (Listing Cbligations and Disclosure
Requirements) Regulations, 2015, tha Company has fixed Monday, 215t Septarmbar. 2026
a5 the *Record Date” for the purpose of determining the entiflement of the Members to receive 4
dnvidend, if declared atihe ensuing £7th Annuzl Ganeral Meeting, for the Fimancial Year ended '
3151 March, 2026

anner of Voting at the AGM (remote e-voting and e-voling al AGM)

MOTICE is further given that in compliance with Saction 108 of the Companies Act, 2013,
read with Rule 20 of ihe Companies (Management and Administration) Rules, 2014, and
Ragulation 44 of the SEBI (Listing Chiigation and Disclosure Requiremants) Regulations
2015, the Company is providing voting facility (remote e-voling and 2-voting at the AGM) o
all s Shareholdars o enabls them to cast their voles on all mattess listed In the said Notica
through electronic maans,

Members will be able to cast thalr vote electronicaly on the businesses as set forth In the 5.
Motice of tha AGM either remotely (during the ramola e-vating period). or during the AGM
(when the window for e-voting is activated upon instructions of the Chairman}:

Cyt-0ff Date for determining the Members:  [Monday, September 21, 2026
enfiled ta wate {hraugh e-watng

All the businesses as stated in the Notice of 02nd AGM may be transacted
through voting by electronic means;

The remote e-voting shall commence at 09:00 A.M. (IST) on Saturday,
September 26, 2026 and will end at 05:00 P.M. (IST) on Monday, September
28, 2026. The remote e-voting shall not be allowed beyond the said date and
time.

The cut-off date for determining the eligibility to vote by electronic means or to
attend AGM is Tuesday, September 22, 2026.

In case a person has become a member of the Company after dispatch of AGM
Notice, but on or before the cut-off date i.e. September 22, 2026, such person
may obtain the User ID and Password for e-voting from NSDL by sending an e-
mail request on evoting@nsdl.com or cs@shreejishipping.in or call at toll free
no. 1800-222-990 and may cast the vote by following the instructions and
process of e-voting as provided in the Notice of AGM and on website of NSDL
l.e. www.evoting.nsdl.com

In case of any queries for e-voting, you may refer the Frequently Asked
Questions (FAQSs) for Shareholders and e-voting user manual for Shareholders
available at the download section of www.evoting.nsdl.com or call on 1800-222-
990 or send a request at evoting@nsdl.com. Members may also contact
Company Secretary of the Company at the registered office of the Company or

Commansemmant of s-eoling panod Frday, Seplembsar 25, 2026 {300 AM)

voting. . = may write an e-mail to cs@shreejishipping.in for any further clarification.
Pursuant to the provisions of Section 108 of the Companies Act, 2013 read ki)l UGS, POPIORIIGE, S p U0 ) 6. The members may note that:

with Rules made thereunder (as amended) and Regulation 44 of SEBI (LODR) Tha members who cast thelr vote through remote e-voting may attend the AGM but will not S

Regulations, 2015 (as amended) and above mentioned MCA Circulars, the b aflowad to vole again 2t the AGM. The detailed instructions for casting the vote through e- a. Once the e-vote on the resolution is cast by the members, they shall not be

voting are aftached fo the AGM Motice as well as avaidable on the Compamy’s websie at
wwwidayewellery. com and on wabsites at www evollngindia, com
andwww. bseindia.com. b.
Any persen who becomes a Membar of the Company after the dispaich of the Notice
convening the AGM and holds sharas as on the cul-off date may obtain the log-in D and
password by sending a request to helpdesk.evoting@edslindla.comaor C.
bashydi@bigshareoniing com. However, it such person is already registered with COSL for
g=voting then s'he cam use hisher existing USER ID and password for casting vote. Any
parson whiy s not 8 shareholder 35 on the cul-off date may consider this notice: for
informational purposesanly. d
Attendance lothe AGM through VE/OAVM: ’
Memébers are requasted to node, that in view of the MCA Circulars, tha Comgany is pleased io
provide attendance o the AGM throwgh VCOAVM facility, The Sharehofders will De reguired
10 10g in on www.evolingindga com using their e-voling User ID and passwaord, The link io
view and participate Inihe AGM proceedings will be available on www svalingindia.com. The
datails for participation in the AGM, registration a3 a spaaker and o ask questions on the
agenda for the AGM areincluded inihe Notes to the AGM Motice. The members are requested
1o refer the same in detall, Members whe have nol updated thelr g-mail addresses are
requested to update the sams with their DP by ssnding & writien reguest by email io
bsshwd@blgsharsonding. com

Incasa of amy quanes/grievancas, connacied with the facility for voting by electronic means,
piaase contact Mr. Rakesh Dalvl, S Manager, and COSL email; evotingd@cdslindia.com or
call 1BO0Z25533,022-230568542/43. Membars may contact i 5.0, Prabhakar, Daputy
General Manager, Bipshare Services Private Limited, Hyderabad on phone nambes 040-
40144967 ar by e-mall a5 - beshyd@bigshareonline, com,

The instructions for e-voling and parbcipation inthe AGM shall also form a part of the AGK
Wotice of the Company, which shall be avaitable on the website of the Comgary, COSL, and
the Stock Exchanges. This Advertisement is being published in compliance with the MCA
Circulars and for the information of the members 23 is available on the Stock Exchanges
wabsite and tha wabsite of the Comgpany,

We wrge all members 1o update their information at the earliest to receive the AGM MNadice,
Annual Regort, and e-voting credentials (a5 applicable).

Company is providing facility of remote e-voting to its Members in respect of
the businesses to be transacted at the AGM. For this purpose, the Company
has entered into an agreement with NSDL for facilitating voting through
electronic means.
The remote e-voting will commence on 9:00 A.M. on Saturday, September 26,
2026 and will end on 5:00 PM. on Monday, September 28, 2026. During this
period, the members of the Company holding shares as on Cut-off date may
casttheir vote electronically (Remote E-Voting). Members may note that a) the
remote e-voting module shall be disabled by NSDL after the aforesaid date and
time for voting and once the vote on a resolution is cast by the member, the
member shall not be allowed to change it subsequently; b) the facility of voting
shall be made available at the 8th AGM; and c) the members who have casted
their vote by remote e-voting prior to the 8th AGM may also attend the 8th AGM
but shall not be entitled to cast their vote again. Detailed procedure for remote
e-voting is provided in the Notice of the 8th Annual General Meeting.
Any person, who acquires shares of the Company and become member of the
Company after dispatch of the Notice of AGM and holding shares as on the
cut-off date i.e. Tuesday, September 22, 2026, may obtain the login ID and
password by sending a request at evoting@nsdl.com or cs@mrpagro.com .
However, if you are already registered with NSDL for remote e-voting then you
can use your existing user ID and password for casting your vote. If you forgot
your password, you can reset your password by using “Forgot Password”
option available on www.evoting.nsdl.com.
In case of any queries for e-voting, you may refer the Frequently Asked
Questions (FAQs) for Shareholders and e-voting user manual for Shareholders
available at the download section of www.evoting.nsdl.com or call on toll free
no.: 1800-222-990 or send a request at evoting@nsdl.com . Members may
also contact Ms. Akansha Sawlani, Company Secretary of the Company atthe
registered office of the Company or may write an e-mail to cs@mrpagro.com By Order of the Board of Directors
ormay callon +91-97261 11118 for any further clarification. For Uday Jeweliery Industries Limited
For MRP Agro Limited S/

~ Sdi- _ ) Sanjay Kumar Sanghi
Manish Kumar Jain Date: 05,00, 2026 Managing Director - Corporate Affairs
Managing Director (DIN: 08110055) Piace: Hyderabad 1 .

allowed to change it subsequently;

The facility for e-voting during AGM is made available for the members who
have not cast their vote by remote e-voting;

The members who have cast their vote by remote e-voting may also attend
the AGM through VC / OAVM but shall not be entitled to cast their vote
again and;

The person whose name is recorded in the register of members or in the
register of beneficial owners maintained by the depositories as on the cut-
off date only shall be entitled to avail the facility of remote e-voting as well
as e-voting during AGM;

In case the shareholders / members have any queries or issues regarding
participation in the AGM, you can write an email to evoting@nsdl.com or call on: 1800-
222-990 or at company’s mail cs@shreejishipping.in.

The members who have not registered their e-mail address with the Company or
Depository are requested to register it by following the procedure as mentioned in the
Notice of AGM.

The manner of remote e-voting and e-voting during AGM for the members who hold
shares in physical mode or demat mode or those who have not registered their e-mail
addresses with the Company / Depository Participant are provided in the Notice of
AGM.

For, Shreeji Shipping Global Limited
Sdl/-

Ashokkumar Haridas Lal

Chairman & Managing Director

DIN : 01736933

Place : Jamnagar

Date : September 05, 2026
ate : September Date : September 06, 2026

Place : Tikamgarh, Madhya Pradesh
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CLASSIFIEDS

SITUATION VACANT

DASMESH GIRLS
COLLEGE

Chak Alla Baksh, Mukerian

Managed by Sri Guru Gobind
Singh Educational Charitable
Trust (Regd.), Mukerian.

& s.ravindersinghchak@gmail.com
@ Ph. 94651-37136

Online applications are
invited for the post of

Principal (Female)
at

https://facultyjobs.puchd.ac.in

on regular basis. Eligible
candidates can apply in
accordance with the
qualifications/ conditions laid
down by UGC/ State Govt./
Panjab University, Chandigarh
within 30 days from the
publication of this advertisement.

CL26044836

ADMISSION NOTICE

Sant Baba Bhag Singh University,
Village Khiala, PO Padhiana, Distt.
Jalandhar 144030: Ph.D. Admission
Notice: Applications are invited for
admission to Doctor of Philosophy
(PhD) programme (Full-Time and Part-
Time) for the Academic Year 2026-
2027 (October 2026 batch) in the
various disciplines. PhD Entrance test
and interview will be held on September
13th, 2026 (Sunday). For more
information contact at 70186-32993,
81469-88550, 94712-26156. Please
visit website: www.sbbsuniversity.ac.in.
(CL26044894)

PROPERTY FOR SALE

Chandigarh: Outright sale - 2 Kanal
Duplex, provision for Lift or exchange
with 3-4 Kanal house. Jeet Associates
96468-09090. (CL26044734)

Chandigarh: SCOs Rented Vacant/
Good returns on Lease. Jeet Associates
96468-09090. (CL26044738)

MOHALI

Mohali: 2600 Sq. yds. plot Phase-
8A, for IT, FAR 2 any commercial
activity. 93161-12756.
(CL26043050)

PUBLIC NOTICE

I, Manmohan Bhan son of Shri
Dwarika Nath Bhan resident of Flat
No. 105, Plot GHS8, Sector 24,
Panchkula, Haryana 134116 do
declare that I have changed my name
from Manmohan Bhan to Manmohan
K Bhan. (CL26043554)

COURT NOTICE

(U/O 5 Rule 20 CPC)
In the Court of
Ms. Indu Bala
AddL. Civil Judge (Sr. Divn.)
Tarn Taran
Next Date, purpose of case,
orders and judgments as well
as other case information is
available on
http://districts.ecourts.gov.in
Navkiran Kaur
Vs.
General Public
CNR No.
PBTT02-000234-2026
Next Date: 30.09.2026
Publication issued to:
General Public

Tarn Taran

In above titled case, the
defendant(s)/respondent(s)
could not be served. It is
ordered that defendant(s)/
respondent(s) should appear
in person or through counsel

on 30.09.2026 at 10.00 a.m.

For details logon to
https://highcourtchd.gov.in/?
trs=district_notice&district=
tarntaran

Dated, this day of 04.09.2026.
Sd/- Addl. Civil Judge
(Sr. Division)

CL26043302 Tarn Taran

DISCLAIMER

“The Tribune Trust does
not take responsibility
for the contents
of the advertisements
(Displayl Classified)
carried in this
newspaper. The paper
does not endorse the
same. Readers are
requested to verify the
contents on their
own before acting
there upon.”

COURT NOTICES

(U/o 5 Rule 20 CPC)
In the Court of
Ms. Jaswinder Sheemar
District and Sessions Judge,
Muktsar
Kuldeep Singh
Versus
State of Punjab
CNR No.:
PBSM01-003859-2025
Next Date: 12.10.2026

Publication issued to:

Puran Singh Father: Ranjit
Singh VPO Sarawan Bodla,
Tehsil Malout, District Sri
Muktsar Sahib.

In above titled case, the
defendant(s)/respondent(s)
could not be served. It is
ordered that defendant(s)/
respondent(s) should appear
in person or through counsel
on 12.10.2026 at 10.00 a.m.

For details logon to
https://highcourtchd.gov.in/?
mod=district notice&district
=muktsar

Dated,
27.08.2026.

Sd/- District and
Sessions Judge,
Sri Muktsar Sahib
CL26044691
(U/o 5 Rule 20 CPC)
In the Court of
Ms. Navneet Kaur
Civil Judge
Jr. Divn.,
Chandigarh
Canara Bank
Versus
M/s Jain Garments through its
proprietor Aarti
CNR No.:
CHCHO02-000385-2023
Next Date: 05.10.2026
Suit for Recovery

Publication issued to:

1. M/s Jain Garments through
its proprietor Aarti Shop
No. 1139 by 31 Govindpura
Manimajra Chandigarh.

2. Aarti H.No. 807, Ph 2, Saini
Vihar Baltana SAS Nagar,
Mohali.

In above titled case, the
defendant(s)/respondent(s)
could not be served. It is
ordered that defendant(s)/
respondent(s) should appear in
person or through counsel on
05.10.2026 at 10.00 a.m.

For details logon to
https://highcourtchd.gov.in/?
trs=district_notice&district=
chandigarh

Dated, this day of 20.07.2026.

Sd/- Civil Judge

(Junior Division),

CL26044704 Chandigarh
In the Court of

Sh. Kaushal Kumar Yadav

Judicial Magistrate 1st Class,
Chandigarh
Nidhi Gautam
Vs.
Vineet Kumar
CNR No.
CHCHO03-044151-2025
Next Date:- 29.10.2026
Publication issued to:
Vineet Kumar

this day of

R/o House No. 419A Court

Road Sabji Mandi Near
Sharma Bakery Kapurthala,
Punjab.

In above titled case, the
accused could not be served.
It is ordered that accused
should appear in person or
through counsel on
29.10.2026 at 10:00 a.m.

For details logon to
https://highcourtchd.gov.in/?
trs=district_notice&district=

chandigarh

Dated, this day of
26.08.2026.

Sd/-

Judicial Magistrate

Ist Class, Chandigarh
CL26044837

Sanitation workers extend stir till
Sept 9, plan state-level panchayat

Hooda accuses BJP go

RAVINDER SAINT &

PARVEEN ARORA

TRIBUNE NEWS SERVICE
ROHTAK/KARNAL, SEPTEMBER 6
Sanitation workers across
Haryana on Sunday extend-
ed their ongoing strike by
three more days till Septem-
ber 9, refusing to relent on
their demand for regularisa-
tion of contractual employ-
ees even as former Chief
Minister Bhupinder Singh
Hooda accused the BJP gov-
ernment of “massive decep-
tion” over the issue.

The decision to extend the
strike was announced by
Naresh Shastri, state presi-
dent of the Nagar Palika
Karamchari Sangh Haryana,
who said punitive measures
by the government, includ-
ing termination and suspen-
sion of employees and regis-
tration of cases, had failed to
break the agitation.

Addressing sanitation
workers at their dharna out-
side the Karnal Municipal
Corporation office, Shastri
said the government’s assur-
ance of “job security” was not
acceptable to the employees.

“We will continue our
protest until the govern-
ment regularises contractu-
al employees. Job security is
not acceptable to us. The
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Garbage lies strewn on a roadside in Rohtak on Sunday. TRIBUNE PHOTO

government should imple-
ment the agreement of May
13,” he said.

Shastri said the union had
extended the strike for three
days to provide an opportu-
nity to the government to
resume talks. “We will not
take any decision in haste.
We are concerned about the
people of the state,” he said.

The prolonged strike has
affected sanitation services

in several parts of the state,
with garbage accumulating
at various locations.

As part of the next phase
of the agitation, district-lev-
el ‘Jan Nyay Panchayats’
will be organised across
Haryana on September 10,
11 and 12. A state-level ‘Jan
Nyay Panchayat’ will sub-
sequently be held in Kuruk-
shetra on September 13,
where the future strategy to

intensify the agitation will
be decided.

Shastri appealed to social,
trade, farmers’, labourers’
and employees’ organisa-
tions, besides Dalit and
Valmiki community organisa-
tions, to support the agitation.

Meanwhile, Hooda
alleged that the BJP gov-
ernment had misled the
Assembly regarding the
regularisation of contractu-

over regularisation

al sanitation workers.

He said the government
had claimed that no policy
could be framed to regu-
larise employees after two
years of service and that the
previous Congress govern-
ment had only regularised
those completing 10 years.

Hooda displayed two notifi-
cations issued during the
Congress tenure, dated June
16 and June 18, 2014, which,
he said, provided for regular-
isation of employees com-
pleting three years of service.

“These policies were
upheld as valid by courts
ranging from the High
Court to the Supreme
Court,” Hooda claimed.

He alleged that while the
Congress had framed poli-
cies for regularisation, the
BJP government had tried
to remove employees regu-
larised under those policies
and prevent others from
benefiting from them.

Hooda also cited a notifica-
tion issued by the Congress
government in Himachal
Pradesh providing for regu-
larisation of contractual
employees after two years,
alleging that the Haryana
Government was depriving
workers of their rights by
spreading “falsehoods”.

Sonepat MC
removes 800
tonnes of garbage

during night ops

SONEPAT, SEPTEMBER 6

The Municipal Corporation
Sonepat has removed more
than 800 tonnes of accumulat-
ed garbage from over 50 vul-
nerable points in the city dur-
ing two special nighttime
cleanliness drives amid the
month-long strike by sanita-
tion workers. The first drive
was conducted on September 3
night, when 22 garbage-vulner-
able points were cleared using
heavy machinery. Another
operation was carried out from
9 pm on Saturday to 5 am on
Sunday, with three teams clear-
ing waste from more than 30
locations, including the areas
behind Babadham, Sector 23
and Rathdana Road.

The operations involved two
JCB machines, two dozers, 15
tractor-trailers and three Hyva
vehicles. Around 80 rounds
were made by the vehicles
during Saturday night’s oper-
ation.  Municipal teams
worked for more than 12 hours
during the intensive drive.

More than 150 police per-
sonnel were deployed to
ensure the safety of munici-
pal staff and machinery amid
tensions arising from the san-
itation workers’ strike. Three
Chief Sanitary Inspectors and
four Sanitary Inspectors
supervised the operations at
different locations. The MC
had sought police assistance
after a confrontation on Sep-
tember 1. — TNS

32protected
turtlesrescued
inYamunanagar

YAMUNANAGAR, SEPTEMBER 6
The police, in coordination
with the Wildlife Depart-
ment, have rescued 32 pro-
tected turtles, including 22
Indian star tortoises and 10
black pond turtles in
Yamunanagar.

The recovery was made
during patrolling near Gand-
hi Nagar police station. A
man identified as Ayush Sai-
niwas carrying the protected
species in his bag. He has
been booked under Sections
2,9, 39, 42, 44, 49-B, 50, 51
and 57 of the Wildlife (Pro-
tection) Act, 1972, at the City
police station, Yamunanagar.

According to the informa-
tion, a police team spotted a
suspicious man carrying a
bag while riding a motorcycle.
When questioned, the man
identified himself as Ayush
Saini, a resident of Anand
Market. He abandoned the
motorcycle and bag and fled
from the spot. A search of the
bag led to the recovery of the
32 turtles. — TNS

Rao Inderijit gives Saini's
Rewari marathon a miss

SUMEDHA SHARMA

TRIBUNE NEWS SERVICE

REWARI, SEPTEMBER 6

Chief Minister Nayab Singh
Saini on Sunday flagged off
the “Rewari Marathon” at
Rao Tularam Stadium here,
but Union Minister and local
MP Rao Inderjit Singh
stayed away from a CM-led
event in the region for the
third consecutive time.

The marathon, organised
by the district administration
under the “Nasha Mukt
Haryana - Sashakt Haryana”
campaign, had listed Saini as
the chief guest and Rao
Inderjit as the special guest
on its official posters, with
the Union Minister’s name
printed immediately below
that of the Chief Minister. He,
however, did not turn up.

Rao Inderjit had similarly
skipped two programmes
attended by Saini in the
Bawal belt — on June 30
and August 23. On those

Third absence amid
signs of widening rift

occasions, he had officially
cited indifferent health
and prior engagements
arising from his responsi-
bilities as a Union Minister
for his absence.

However, sources close to
Rao Inderjit had attributed
the no-shows to his alleged
displeasure over not being
given due importance,
including his name being
omitted from invitations and
lists of speakers.

The differences appeared to
deepen at the Partition Horrors
Remembrance Day event in
Gurugram on August 14,
where Rao Inderjit, in the pres-
ence of BJP leaders, publicly
raised the issue of what he
described as the neglect of
Ahirwal and the undue impor-
tance being given to the Pun-
jabi community. He had

remarked that anyone contest-
ing purely on a “Punjabi” iden-
tity should test it at the ballot
box to see how many votes it
draws. The presence of three
BJP MLAs — Laxman Yadav
(Rewari), Dr Krishna Kumar
(Bawal) and Anil Yadav (Kosli)
— at Sunday’s event indicat-
ed that the strain remained
centred on Rao Inderjit rather
than extending to the wider
BJP unit in Ahirwal.

Laxman Yadav, considered a
long-time Rao Inderjit loyal-
ist, has also been visibly
warming up to the Saini camp
in recent weeks, a develop-
ment being viewed by some
party leaders as a sign of
changing political dynamics
in the region. In his address,
Saini invoked the name of
freedom fighter Rao
Tularam, a prominent sym-
bol of Ahirwal identity. His
reference was seen as an
attempt to connect with the
electorate in the region.

5 top forest officers against
2 sanctioned posts in state

DEEPENDER DESWAL

TRIBUNE NEWS SERVICE

HISAR, SEPTEMBER 6
Haryana, where only around
3.6% of the geographical area
is under forest cover, has a
top-heavy Forest Depart-
ment, with five Principal
Chief Conservators of Forests
(PCCFs) in position against
just two sanctioned posts.
The state’s forest and tree
cover together accounts for
just over 7% of its geographi-
cal area, according to official
data, making the imbalance
in the Indian Forest Service
(IF'S) cadre particularly note-
worthy in a state that remains
one of the most forest-defi-
cient in the country.
According to department
sources, the IFS cadre sanc-
tioned by the state in 2017
has a total strength of 58 offi-
cers. The sanctioned cadre
includes one PCCF (Head of
Forest Force), one PCCF
(Wildlife), five Additional
PCCFs (APCCFs), six Chief
Conservators of Forests

(CCFs), seven Conservators
of Forests (CFs) and 16
Deputy Conservators of
Forests (DCF's), besides posts
earmarked for deputation,
leave reserve and training
reserve. However, the pres-
ent  working  strength
reflects a significant mis-
match at various levels.

Sources said five officers
were currently at the PCCF
level against two sanctioned
posts. In contrast, none of the
five sanctioned APCCF-level
posts was occupied within
the state cadre. Two officers
are at the APCCF level but
are currently on deputation.
At the CCF level, only two
officers are working against
six sanctioned posts, while
four officers are at the CF lev-
el against seven sanctioned
posts. At the DCF level, there
are 19 officers, including
three on deputation.

A Forest Department
official said the imbalance
had affected the function-
ing of the cadre.
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Vaoice of the People

FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CRED

ORS OF

INFUTEC HEALTHCARE LIMITED
RELEVANT PARTICULARS

1. |Name of corporate debtor

INFUTEC HEALTHCARE LIMITED

2. |Date of incorporation of corporate debtor

09/09/2005

3. |Authority under which corporate debtor is
incorporated / registered

ROC - Mumbai |

4. |Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

U24230MH2005PLC 155962

Dairy farmers plan to raise
milk prices amid rising costs

PARVEEN ARORA

5. |Address of the registered office and
principal office (if any) of corporate debtor

E/210, 2nd Floor, Crystal Plaza, Off New Link
Road Andheri West, Mumbai City, Mumbai,
Maharashtra — 400053

6. |Insolvency commencement date in respect
of corporate debtor

04-09-2026 (Friday)

7. |Estimated date of closure of insolvency
resolution process

03-03-2027 (Wednesday)

8. |Name and registration number of the
insolvency professional acting as interim
resolution professional

Mr. Purusottam Behera
Reg. No: -IBBI/IPA-002/IP-N00940/2019-
2020/12993

9. |Address and e-mail of the Interim
Resolution Professional, as registered with
the Board

Mr. Purusottam Behera

Flat No.402, Sai Prasad Building, Sion
Kamgar CHS, Road No-29, Sion (East)
Mumbai, Mumbai City, Maharashtra — 400022
Email Id: purusosbbj@yahoo.com

10. | Address and e-mail to be used for
correspondence with the Interim
Resolution Professional

332-333, 3 Floor, Somdutt Chambers - Il,
Bhikaji Cama Place, New Delhi — 110066
Email Id: cirp.infutec@gmail.com

11. | Last date for submission of claims

18-09-2026 (Friday)

12. | Classes of creditors, if any, under clause
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

Not Applicable

13. [Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

Not Applicable

14.|(a) Relevant Forms and
(b) Details of authorized representatives
are available at:

Web link: https:/ibbi.gov.infhome/downloads
Not Applicable

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench-VI, has
ordered the commencement of a Corporate Insolvency Resolution Process of Infutec

Healthcare Limited on 04.09.2026 (Friday).

The creditors of INFUTEC HEALTHCARE LIMITED, are hereby called upon to submit their
claims with proof on or before 18-09-2026 (Friday) to the Interim Resolution Professional at

the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

Date: 07.09.2026
Place: Mumbai

Sd/-
Purusottam Behera
Interim Resolution Professional

In the matter of Infutec Healthcare Limited
IBBI/IPA-002/IP-N00940/2019-2020/12993
AFA valid upto: 31.12.2026, Email Id: purusosbbj@yahoo.com
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TRIBUNE NEWS SERVICE

KARNAL, SEPTEMBER 6

Dairy farmers in Narukheri
village have proposed rais-
ing the price of cow milk to
Rs 80 per litre and buffalo
milk to Rs 100 per litre, cit-
ing a sharp rise in the cost of
cattle feed and other inputs.

The farmers will hold
another meeting on Septem-
ber 10 to review public feed-
back before taking a final
decision. Similar proposals
have recently been made in a
couple of other villages.

The decision was taken at
a meeting of dairy farmers
in Narukheri on Saturday
evening.

Anil Narwal, a dairy farmer,
said farmers were not getting
remunerative prices, particu-
larly because of the rates
offered by middlemen. He
said small farmers were being
paid Rs 45-Rs 70 per litre,
while the milk was sold in the
market at much higher rates.

“The cost of feed has
increased considerably. It
was earlier around Rs 1,800

o' <
Dairy farmers hold am

eeting at Narukheri on Sunday. TRIBUNE PHOTO

per quintal, but now it costs
Rs 2,600-Rs 2,700 per quintal.
Dry fodder is available at Rs
1,100 per quintal while earli-
er it was Rs 600 per quintal.
Despite the sharp increase in
input costs, farmers are still
getting almost the same
price for their milk. We have
no option but to increase the
rates to meet the rising input
costs,” he said.

The farmers demanded
adequate veterinary sur-
geons and medicines in
rural areas and wider cover-
age under the livestock
insurance scheme. They
said a good-quality cow costs
Rs 1 lakh-Rs 1.5 lakh and a
buffalo Rs 2 lakh-Rs 2.5
lakh, while the insurance
compensation is Rs 60,000
for a cow and Rs 90,000 for a

buffalo in case of death.

They also sought strict
checks on milk adulteration
and action against those
involved.

“We request the govern-
ment to keep strict vigil on
adulteration of milk which is
harmful for the health of
human beings. It causes can-
cer,” said Gautam Narwal.

Joginder Narwal said
dairy  farming  would
become difficult for small
and marginal farmers
unless milk prices were
linked to input costs.

“If we calculate the actual
cost of producing milk, even
Rs 200 per litre would not be
unreasonable,” said Sandeep.

Gautam Narwal, Joginder
Narwal, Pargat Singh,
Sandeep and Suraj Narwal
also raised concerns over
rising input costs and inad-
equate veterinary services.

A similar meeting was
held in Pundri in Kaithal
district, where dairy farm-
ers discussed the rising cost
of cattle feed and the pro-
posed hike in milk prices.
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